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MA 772/2004 IN 
OA 	4/2003 

Present: Shri KBSaian; counsei for appiicant 
Shri M,MSudan;  counsel for respondents 

MA-772/2004 

Learned 	counse1 	for 	the applicant 	in the 

aforesaid 	MA 	has 	pointed that the matter 	has been 

referred 10 the Union Pubi ic Service Comnhission and they 

would 	he 	able to take next step in compliance 	of the 

direction 	of 	this Tribunal and the High Court 

Keeping in view the said submission; time is 

extefloPo by our monTnS 	riu-772/2004 is nicposPn 
of,  

( 5A, 5i gh ) 	 ( VS .Aggarwai ) 

Member (A) 	
Chairman 
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